Regarding need to tackle inflation, unemployment and farm-loan waivers

DR. AMAR SINGH (FATEHGARH SAHIB): Thank you, Hon. Chairman Sir. The NDA
Government has written off the loans worth 14 to 15 lakh crores in the last 10 years
of the rich corporates. Sir, today, the farmers of Punjab and Haryana, our daily
wage workers and small shopkeepers ? all are in a very miserable condition. If the
Central Government can waive off lakhs of crores of rupees of corporates and
industrialists, why can?t they provide relief and succor to these common people?
Why their loans are not being waived off? The farmers of Punjab and Haryana are
gathering in Delhi on 13" February to protest against the wrong policies of
farmers. You have not provided MSP, nor have you fulfilled your other promises.
The Central Government must fulfill its promises. It must help the daily wage
workers as well as small shopkeepers. Their l[oans must be waived off.

There was no trickle down effect when you provided relief to corporate and big
businessmen. Poor people did not gain anything. Neither was poverty reduced. Nor
did common people gain anything.The UPA Government had given labourers 100
days work under MNGEGA. At that time, the economy was worth one trillion. Now,
there is rampant unemployment in the rural areas. Why don?t you provide 200
days work under MNREGA? You should increase the daily wages to 400 or 500 Rs.
per day. Their wages should be linked to inflation. Inequality is increasing by leaps
and bounds in the country. Please help the poor and the common people. Thank
you.
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HON. CHAIRPERSON: The Minister can respond. There cannot be a debate on it.
Please sit down.

? (Interruptions)
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